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ERRATUM

Ihe Kerda t otor Trasport Work€rs, payment of Fatr ty€es (Arnendment) 8fl,2o22

publlshed 6 Btll Not42 of Fffteenth Kerata Legtslattue Assembly,_

In Paragragh I of lhe Statement of Objects and Reasons of the Kerala Motor Transport

Workers' Paymed of Fatr Wages (Amendnent) Blt, 2022 pLhlish€d as Bt[ No. t4z of the

Fifteenth Kerala Leglslauve Assembly, for "declsions of the authoriues" read "declslons of
tlle adhorltles, to enhance the penalty for non-payment of falr wages from ffue lxndred

rupees to ffue thousand rupees and to give power to the lnspector for fillng complalnt

before tl|e Cort".
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